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KUlllla): (aJ The construction of the 
Government of India Press, Koratti 
(!Cerala) building is expected to be 
started within the next few months. 

(b) The main reason for the delay 
in the establishment of the Govern-
ment of India Press, Koratti has been 
the inadequacy of the availability of 
foreign exchange for the import of 
press machinery. 
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SaDthal Refurees • 

40. J Shri Umana .... : 
L Sbri S. M. Banerjee: 

Will the Minister of Works, HoUSiDr 
aad Supply be pleased to state: 

(a) whether some of the Santhal 
refugees from East Pakistan are 
likely to be settled in Bihar; and 

(b) if so, number of such refugees 
to be settled there? 

The Minister of 
aDd Supply (Shri 
Khanna): (a) No. 

• (bi Does not arise. 
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Housinr Cooperatives 

46lI. Shri Bishanchander Seth: 
Wi!] the Minister of Works, Housillt 
aDd Supply be pleased to state: 

(a) whether it is a fact that his 
Ministry has appointed a Committee / 
(rf Housing Cooperatives; " 

(b) if so, what 
objects: and 

are its ~ s ~  

' . 
. " 

(c) the reaSOns for appointing sucJ;l 
a committee? 

The Minister Of Works. lIousinc 
and Supply (Shri Mehr ChaDtl 
Khanna): (a) to (e). Having regard to 
the important role that "lousing Co-
operatives can play' in the ameliora-
tion of housing conditions. the Gov-
ernment of India have 50t up a work-
ing! group on s ~ Cooperatives 
to examine in detail the development 
of cooperative housing and. among 
other things, to recommend suitable 
measures for the organisation of Co-
operatives in the orglW-isation of Co-
operatives in the field of Housing 
and to suggest specific programmes 
indicating suitable patterns of 
finanancial and other assistance. 

12.02 hrs. 

PAPERS LAID ON THE TABLE 

CERTIFIED ACCOUNTS OF THE DELm 
DEvELOPMENT AUTHORITY AND THE 

AUDIT REPORT THEREON 

The Deputy Minister in the Ministry 
of Health (Dr. D. S. Raju): Sir. on 
behalf of Dr. Sushila Nayar, I beg to 
lay on the Table a copy of the Certi-
fied Accounts of the Deihl Develop-
ment Authority for the year 1960-61 
together with the Audit Report there-
on, under sub-section (4) of section 
25 of the Delhi Development Act, 
1957. [PlacI'd in Libmry. See No . 
LT-522!62.] 




